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Record of Proceedings

The representative of the petitioner submitted that the instant petition is filed for
truing up of transmission tariff for 2009-14 period and determination of tariff for 2014-19
period for Combined 05 Nos of Assets under ERSS-IV Project in Eastern Region. He
submitted that the Commission approved final tariff of the instant Assets vide order
dated 6.1.2015 in Petition No. 206/TT/2012. He further submitted that the information
sought by the Commission has already been submitted and requested to allow the tariff
as claimed in the petition. None was present on behalf of respondents.

2.  After hearing the petitioner, the Commission reserved the order in the petition.
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